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Hon'ble Maj. Gen. K.K.Srlvastava, A M,
Hon !ble Mre A.K.Bhgtnagar, J.Me

Heard Shri R.B.Gour, learned counsel for the
app}dcant and Shri N.C.Nishad, learned counsel fr the
respondents|s

learred counsel for the respendents prays for
and granted two weeks time to file counter. One week
therezfter for rejoinderjs

Heard counsel for the parties on the question
of interim relief. In the interest of jistice,we
direct the respondents not to proceed for the selectien
of Driver in regard to notification published in
Amar Ujala (Bareilly Edition) daged 3.5,2003 till

further orders.
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